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Présent: Mr. Jagutar Siﬁgh, proxy, counsel for the alpplicant.
' Mr. Deepak Agnihotri, counsel for respondent No.1.

Mr. Anil Sharma, proxy counsel for Mr. Amit Jhanji,
counsel for Respondents No.2&3

1. Learned proxy counsel for the applicant is under instructions to
state that this O.A. may'be dismissed as having been rendered
infructuous. .

2. Ordered accordingly.
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